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Order of The Tribunal

Heard learned counsels for both sides on MA
No0.218/2018 for summoning of
record/documents.

I have perused the MA.

It is seen that the documents sought for in the
aforesaid MA are the necessary documents to
adjudicate the matter. Therefore, the MA
No0.218/2018 is allowed and the respondents are
directed to file the documents/record as prayed
for by the applicant in MA No.218/2018 before
the next date of hearing, after serving copy of
the same to learned counsel for the applicant.

List on 04.12.2018 for final hearing.

( HINA P. SHAH)
MEMBER (J)
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